Worl TR SRR < borty
2 {in INR) One Thousand Five Hundred Forty Nine and
paiza Ninety Five Only)
3 Initial Bid Security ( | Rs 16.64 Lakh (Rupees Sixteen Lakh Sixty
3 Rs In Lacs ) | Four Th d only).
| Initial Bid Security - As per SOP issued by
" Tnitial Bid Security in |  Information Technology and e-Governance
: the shape of Department, Govt, of Tharkhand vide Letter
| | Mo.120, Dt. 03.10.2022
5 |  Costof Bidding Rs 10,000 (Rs Ten Thousand) only.
P Tl =
6. | Timeof Completion 08 (Eight Months)
e P e o i 04.10.2024 at 12.30 P-M.
| _Tender on LN S T e
8. | Start daté of bidding 04.10.2024 from 12.30 P.M.
Last date & Time for
9. online bidding 14.10.2024 up to 02,00 PM.
10. Type of Bid Two envelope mode (Technical and Financial Bid
Throut 102024 : |
Last date & time for wrough e-tendering porial
receipt of Bid Security nwﬂ)arkhandfmders:gov,m
1L * | Asper SOP issued by Information Technology
and other documents
Ol fovin and e-Governance Depanmem Gaovt. of
Jharkhand vide Letier No.120, Dt. 03.10.2023
. 15.10.2024 at 3.00 PM by e-Procurement Cell,
3 P :’:}m &;ft!l{::hr:il;ai Room No. 3304, 3™ floor, Road Construction
= peaing Bid Department, Jharkhand Mantralaya ,
: Dhurwa , Ranchi
13 Name & address of 'Executive Engineer, RCD, Road Division,
" | office Inviting tender Jamshedpur, Road No.- 1, CH Area.
14, Com{ackno, of 06572227724
Procurement officer
Helpling aumber of'e- |
15 % atidl 0651-2401010

Above informations are only indicative. Detail NIT & SBD publised on
Tender portal shall be final and mandatory. Details can be seen on website
http://jharkhandtenders. gov.in

Executive Engineer
PR.NO.337807 Road(24-25):D

RCD, Road Division, Jamshedpur

'KRISHNA BHAGYA JALA NIGAM LTD.,
(A Government of Karnataka Undertaking)

PWD OFFICES "ANNEXE' Ill FLOOR,

K.R.CIRCLE, BENGALURU - 560 001

TEL : 22244484, 22277393, 22277488, FAX: 222194
CIN U85320KA19945G016101

TENDER NOTIFICATION
Invitation of Competitive Quotes for Appointment
of Pre-Auditors for a period of two years
(through Karnataka e-procurement portal only)
NO. KBINL/LOIFD/Pre-Audit/FD002 Date. 01.10.2024

Krishna Bhagya Jala Nigam Lid., a wholly owned Company of
Government of Karnataka, invites competitive Bids (quotes)
through e-procurement portal for carrying out Pre Audit of work
bills at Almatti, Bheemarayanagudi and Bagalkot Accounting
zones for the period of two years:

Competitive Quotations through Karnaiaka e-procurement
portal are invited for the above assignment from Chartered
Accountants Partnership firm / Company / LLP, with minimum
10 years of experience, who have done statutory audit of an
Infrastructure Construction Qrganization having Capital
Expenditure more than Rs.100.00 crore during last 10 years
and having offices in Bengaluru /Kalaburagi / Vijayapura /
Bagalkol / Raichur [ Hubballi./ Bellari / Koppal/ Yadgiri ./
Belagavias per the eligibility criteriamentioned inRFQ .

The eligible CA firms may access RFQ document from the
e-procurement portal www.kppp . karnataka.gov.in from
03.10.2024up to the date as specified in RFQL.

For the terms and conditions of above assignments, bidders
may refer the above RFQ (Request for Quotation) document.
Please note henceforth, any changes will not be published
through Newspapers and further changes will be updated only
in Karnataka e-procurement Portal / KBJNL website Ie.,
www.kbjnl.karnataka.gov.in sdl

GENERAL MANAGER — FINANCE &

DIPRICP/2303/AKARI2024-25 CHIEF FINANCE OFFICER

Resettlement and Rehabilitstion Propesal and Forest
Diversion Proposal including clearance of all stages eic
25 required all complete s per latest guldelines, at
Sahebganjin the state of  Jharkhand. from Consultzns
empanelied in Category -1 with the Road Construction

D G of Tharkhand vide letter no
3063(5] W.E dated 22-08-2022 are allowed to bid,
2- | Waork completion time 60 Days
3- | Tentative Length 25.00 km
4- | Cost of Tender Document & | Costof Tender Document - Rs 5,000~ {RupeesFive
Earnest Money Deposit Thousand)(Non-Refundable) through online mode only.
(EMD) EMD :- Rs- 40,000 {Rupees Forty Thousand through

online mode only. As per the Departmental Letter no.-
4652{5) dated 06.10.2023, cost of tender document
and Earnest Money Deposit will be received in anline
mode only through e-procurement portal

| (httos:/fiharkhandtenders.govin } by Internet banking/
| NEFT/ RTGS facility as per Standard Operating

| Procedure (SOP) issued by Infarmation Technology & e-
Governance Department, Government of Jharkhand
vide letter no- 120 dated 03,10.2023.

5- | Date and Time of Publishing | 04.10.2024, 05.00 PM

of Tender on official website | s
6- | Last date and Time of 14.10.2024, 1230 PM 1l |
submission of Tender (With RN
Tender Fee and EMD) & |
7- | Date and Timing of Bidopening 15.10,2024, 1230 PM e i
8 | Tender Inviting Authority Execufive Engineer, Field Survey Division, Advance _L
Planning, RCD, Ranchi, Nirupan Bhavan, 56 set |
Chowk, Doranda, Ranchi - 834002, MobileNo - | | F-L
8051090751 i
9- | Mode of Bid Submisst o Tendering (hipo/jharkhandtenders zov.in) !I‘:;b;
For further information please go through the Road
website http://jharkhandtenders.gov.in reoa
Executive Engineer
PR 337817 Road Field Survey Division,A.P
25)0 oad Construction Department,Ranchi

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Requlations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
KKNT FIRST MAIN PRIVATE LIMITED

MName of

Gorporate Person | KK FIRST MAIN PRIVATE LIMITED

=3

Date of Incorporation
1 of Corporale Persan

ha

20 October 2017

Authorlty under which|
Caorporate Person is
incorporated /
registered

ROC-Bengaluru

Corporata Ideniity
Number of Corporate

=

UTZ2900KAZ017PTIC107342

Person
Address of the
registered office and
principal office
(if any) of corparate
person

2" Floor, 570/571, 1"Cross, 3" Block Koramangala,
Bengaluru - 560 024, Kamataka, India

i

Liguidation
B jcomr it date
of corporate person

30 September 2024

Name, address, emall| Name: Mr. Joby Chacko
address, telephone | Address: No.120, 3" Cross, 3° Main, Pride Valley
7/ numberandthe |View Layout, Jigani Hobli, Bengaluru - 560 083
registration number | Email: jobykc@gmall.com
ofthe Liquidator | Ph: +97 86633 08656
Registration No. |BBIIPA-001/|P-F01372/2018-19/12300

|submission of claims

Last date for

o

30 October 2024

Notice Is heraby given that Mfs. KKNT First Main Private Limited has r:.omrnanc-ed
voluntary liquidation on 30 Septembar 2024

The stakeholders of Mfs. KKNT First Main Private Limited are hereby called upon to
submit & proof of their claims, on or before 30 October 2024 to the liquidator at the
address mentioned against item 7.

The financial creditors shalf submit their proof of claims by electronic means only. All
other stakeholders may submil the proof of claims in person, by post or by electronic
means.

Submission of false armisleading proofs of claim shall attract penalties,
Date: 03.10.2024
Place: Bengaluru
Joby Chacko
Liquidator

Reg No. IBBI/IPA-001/IP-P01372/2018-18/12300 A
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BEFORE THE NOMINEE OF THE
DEPUTY REGISTRAR OF CHITS,
THIRD ZONE, MALLESHWARAM, AT
BANGALORE
DISPUTE No. DRB-3/CFS [ BEFORE THE NOMINEE OF THE
DISI27/2024-25 DEPUTY REGISTRAR OF CHITS,
DISP| 3 THIRD ZONE, MALLESHWARAM, AT
M/s. MUTHOOT PAPPACHAN EANGALORE
CHITS({INDIA)PRIVATE LIMITED Rag. DISPUTE No. DRB-3/ CFS [
Branch Off at No.39 FFK Towers, 1si DISI2Ti2024-25
Floor 30ih Gross, Tilaknagar Main Road || DISPUTANT:
Jayanagara 4ih Block Bangalore- M/s. MUTHOOT PAPPACHAN
560044, CHITS{INDIAJPRIVATE LIMITED Reg.
be'mg' Rep. by its Aulhorized Person/{}Branch Off at No.39 FFK Towers, 1st
foreman SRI. N.MANJUNATH Floor 30th Cross, Tilaknagar Main Road,
OPPONENTS: Jayanagara 4th Biock, Bangalore-
1. Mrs. ARSHIYA MIRZA & Others 560041, £
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